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Infiltration of rebels into Assam and
Nagaland

*336. SHRI M. V. CHANDRASHE-
KARA MURTHY:

SHRI ASHOK GEHLOT:

Will the Minister of HOME AFFAIRS.
be pleased to state:

(a) whether it was reported that about
100 armed men of the pro-Phizo Brigadisr
has joined the pro-Chinese group im
Northern Burma;

(b) if so, whether these groups are
planning to infiltrate into Nagaland and
Assam;
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(¢) if so, steps Government have taken
to prevent them from entering info Indian
territory;

(d) whether the activities of Mizo and
Naga rebels for the last two months in
the States have created a serious situation
and resulted in deterioration of law and
order situation;

(e) whether security forces have been
alerted in this regard; and

(f) whether borders connected with
Burma and Bangladesh have been sealed;
if not, the main reasons for the same?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR) (a) to (c).
Government are aware of the presence of
the some Naga hostiles in Burma across
our borders. There have been reports of
clashes between different groups and
some attempts to resolve differences. Strict
vigilance is maintained by the security
forces to prevent infiltration.

(d) MNF and its allied bodies were
declared unlawful associations under the
Unlawful . Activities (Prevention) Act,
1967 on 20th January, 1982. The law
and order situation in both Mizoram and
Nagaland is under control.

(e) and (f). Security arrangements

_along the international borders have been:

tightened.





